Fresh Suit received by way of assignment.
Jayanta Kumar Das v Tanika

Present: Sh. Tarun Aggarwal, Ld. Counsel for plaintiff.
(9999960284/ advtarun1983@gmail.com)

Fresh suit for possession, recovery of arrears of rent and permanent
injunction has been received by way of assignment on the official email address of this
court i.e. readercj0lwest@gmail.com.

Submissions heard. Record perused.

Issue summons of the suit and notice of the interim application by way
of electronic modes i.e. email/whatsapp/sms etc. Plaintiff is directed to file an affidavit
of service and the manner in which defendants have been served before judicial
branch, West, THC by way of email before the next date of hearing.

Copy of the order be sent to the plaintiff by way of email.

Put up for further proceedings on 13.07.2020
NITISH KUMAR

SHARMA o
Nitish Kumar Sharma
CJ(01),West/THC
09/07/2020
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